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Name of the Institute

Purpose

() Indian Law Institute

(3) International Law Association,
Regional Branch (India).

(4) Central Wakf Council .

. (i) To meet the cost of research teaching and

training staff of the Institute;
(ii) To meet the cost of establishment of the
Inatitute;
(iii) To meet the cost of Journals published
by the Institute; and
(iv) T‘r: meet the expenditure incuf_red on

olding the Semi and C
by the Insitute.
For meeting expenses on—
() Cost of research project undertaken by
the Association;

ii ising seminars on ‘International
@ orpiis
(i) 1 by the; visiting Profe , etc.,
and

(1) publication of Journals of the Associa-
tion.

. For B:dvancing loans to the State Wakf

ards and Dargah Khwaja Sahib Aym -r
for the development of their urban wa kf

properties.
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Amount spent by ONGC on Explora.
tion in Irag

7278, SHRI M. RAM GOPAL
REDDY: Will the Minister of
PETROLEUM, CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether it is a fact that huge
amount has been spent by O.NG.C.
on exploration in Iraq without any
success; and

(b) if so, losg incurred on this
account?





